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Ratnagiri Maratha Dnyati Samaj v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, J.K. 
Maheshwari, Dipankar Datta and Prashant Kumar Mishra, JJ.), 2026 SCC OnLine SC 680 

S. Anand v. State of T.N., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 702 
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Shilpaben Amrutpuri Goswami v. District Panchayat Service Selection Committee, (P.S. Narasimha 

and Alok Aradhe, JJ.), 2026 SCC OnLine SC 710 
Sumantra v. State of M.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, P.S. Narasimha and 

Manoj Misra, JJ.), 2026 SCC OnLine SC 677 
Usha Mehta v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 707 
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J.), 2026 SCC OnLine All 3139 
Mahesh Singh v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC 
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East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 
RoC 96 

East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 
RoC 97 

East Alpha Alliance Technology (P) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 
RoC 98 

East Alpha Alliance Technology (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine 
RoC 7 

Ecospace Commodities Trade (P) Ltd., (Seema Rath, Adjudicating Officer), 2025 SCC OnLine RoC 6 
Emperium Constructions (P) Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2025 SCC OnLine RoC 

7 
F&S Sales India (P) Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 4 
Filt Red India Technologies (P) Ltd., (Parvez Naikwadi, Registrar of Companies), 2025 SCC OnLine 

RoC 121 
Flexability Hr Solutions (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 22 
Fluence Bess India (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 110 
Fore C Software Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 83 
FYNPE (P) Ltd., (Sitaram, Adjudicating Officer), 2025 SCC OnLine RoC 8 
G.D.A. Commercial (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 42 
G2.Com India (P) Ltd., (Samjay Sood, Registrar), 2024 SCC OnLine RoC 8 
Gajvadan Industries (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 19 
Game Changers Texfab Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 61 
Game Changers Texfab Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 62 
Ganga Care Hospital Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 65 
Garware Fulflex India (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 57 
Gateway Benefits Fund Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 52 
Gaurik Trading (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 117 
Genone Optech (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 9 
Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 87 
Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 88 
Gordon Herbert (India) Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine RoC 89 
Guisol Solutions (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 119 
Gujarat Kidney & Super Speciality Ltd., (Keerthi Narayana, Registrar), 2025 SCC OnLine RoC 34 
Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 

RoC 79 
Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 

RoC 80 
Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 

RoC 81 
Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 

RoC 82 
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Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 
RoC 83 

Haiderpur Fertilizer Producer Co. Ltd., (Sanjay Bose, Registrar of Companies), 2025 SCC OnLine 
RoC 84 

Haiqi Exhibition (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 10 
Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine 

RoC 10 
Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine 

RoC 20 
Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine 

RoC 21 
Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine 

RoC 22 
Hardees Restro International (P) Ltd., (Anupam Vashista, Adjudicating Officer), 2025 SCC OnLine 

RoC 23 
Hawk Aerospace (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 55 
Hazel Agricultural Technologies (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC 

OnLine RoC 56 
Hexafun (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 40 
Hexafun (P) Ltd., (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 75 
Hexaware Technologies Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 48 
Husqvarna (India) Products (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 

50 
Ikdor Tech (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 7 
Inchoi Technology Electronic Materials (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC 

OnLine RoC 19 
Indian Financial Services (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 81 
Indian Insurance Marketing (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 

80 
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 63 
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 64 
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 65 
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 66 
J.K.S. Construction (P) Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 67 
Jewels Ltd., (Keerthi Narayana, Registrar of Companies), 2026 SCC OnLine RoC 1 
Jindal Fitting Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 11 
Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 55 
Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 74 
Jmbf Kumbakonam Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 75 
Jworld Electronics India (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 12 
Kaashyap Technologies Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 69 
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Kamstrup Metering Solutions (P) Ltd., (Benudhar Mishra, Adjudicating Officer), 2024 SCC OnLine 
RoC 20 

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine 
RoC 104 

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine 
RoC 105 

Karpagamoorthy Benefit Fund Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC OnLine 
RoC 106 

Kelhri Farmer Producer Co. Ltd., (Sitaram Sharan Gupta, Adjudicating officer), 2024 SCC OnLine 
RoC 13 

Kheria Autocomp Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 12 
Krishna Hi-Tech Infrastructure (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine 

RoC 39 
KRL Infratech (India) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 6 
Lalbaba Nf Rail Engg (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 40 
Lava International Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 16 
Laxman Kranti Allagadda Kumar, (Parvinder Singh, I.C.L.S Registrar of Companies), 2025 SCC 

OnLine RoC 24 
Living Liquidz India (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 58 
Loghorn Industries (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 9 
Macquarie Group Management (India) (P) Ltd., (Pranay Chaturvedi, Adjudicating Officer), 2024 

SCC OnLine RoC 14 
Mahameru Benefit Funds Nidhi Ltd., (N. Vairamuthu, Adjudicating Officer), 2024 SCC OnLine RoC 

15 
Mahe Royal Travancore Nidhi Ltd., (A. Gokulnath, Adjudication Officer), 2024 SCC OnLine RoC 16 
Mani Samy Pillai RaajhendhranRaaj Internet (I) (P) Ltd., (B. Srikumar, Registrar of Companies), 

2026 SCC OnLine RoC 93 
Manikraj Motors (P) Ltd., (Mohit Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 13 
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 33 
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 37 
Maxwell Life Science Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 64 
Metal Engineering & Treatment Co. (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC 

OnLine RoC 21 
Mm Rosewood Buildinfra (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 

18 
Mp Smart Grid (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 23 
Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC 

OnLine RoC 107 
Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC 

OnLine RoC 108 
Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC 

OnLine RoC 109 
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Mulagumoodu Vicariate Catholic Nidhi Ltd., (B. Srikumar, Registrar of Companies), 2026 SCC 
OnLine RoC 110 

Nanj Solar (P) Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 15 
Narayan Organics (P) Ltd., (Keerthi Narayana, Registrar), 2025 SCC OnLine RoC 35 
Narayani Finance Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 49 
Neeti Goel, (Seema Rath, Registrar), 2025 SCC OnLine RoC 60 
Neu Science & Metallurgical Technology (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC 

OnLine RoC 21 
NICCO Securities (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 66 
Nicco Securities (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 67 
Nimisha Finance India (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 22 
NRSS XXXVI Transmission Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 28 
OM Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 100 
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 101 
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 43 
Om Yash Projects Ltd., (Keerthi Narayana, Registrar of Companies), 2025 SCC OnLine RoC 44 
Panacea Life Sciences Ltd., (Seema Rath, Registrar of Companies), 2026 SCC OnLine RoC 3 
Paritosh Canning, (A.K. Sethi, Adjudicating Officer), 2025 SCC OnLine RoC 136 
Parthasarathy Arumugam Devasenathipathy, (B. Srikumar, Registrar of Companies), 2026 SCC 

OnLine RoC 56 
Patsons Harvest Gold (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 10 
Pattabiraman Krishnan, (B. Srikumar, Registrar of Companies), 2026 SCC OnLine RoC 89 
Pentium Hi-Tech (P) Ltd., (Chandan Kumar, Registrar of Companies), 2025 SCC OnLine RoC 31 
Piyush Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 20 
Pollysri Farmers Producer Co. Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 

41 
Prayagraj Power Generation Co. Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 

23 
Premraj Developers (P) Ltd., (Chandan Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 125 
Purvi Commodites (P) Ltd., (Chandan Kumar, Adjudicating officer), 2025 SCC OnLine RoC 137 
R.P.G Hospitality (P) Ltd., (Arya Pyarelal, Registrar of Companies), 2026 SCC OnLine RoC 24 
Radiant Life Care (P) Ltd., (Chandan Kumar, Registrar), 2025 SCC OnLine RoC 30 
Realtime Finlease Ltd., (Chandan Kumar, Adjudicating Officer), 2025 SCC OnLine RoC 134 
Recreations Lab (P) Ltd., (Seema Rath, Registrar), 2025 SCC OnLine RoC 50 
Registrar of Companies, (Seema Rath, Registrar of Companies), 2025 SCC OnLine RoC 124 
Renaissance Investment Solutions ARC (P) Ltd., (Benudhar Mishra, Adjudicating Officer), 2025 SCC 

OnLine RoC 126 
Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 32 
Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 33 
Ress Power (P) Ltd., (B. Mishra, Adjudication Officer), 2024 SCC OnLine RoC 34 
Richeng Optical Electronics (P) Ltd., (Seema Rath, Adjudicating Officer), 2024 SCC OnLine RoC 24 
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